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IN THE CENTRAL ADMINISTRATIVE THI#UNAL
AHMEDABAD BENCH

i.:LL) /‘;;S‘{/‘/
04
0.A.No. st, 388/1992
_TANo. i o
oA / RS-
DATE 'OF DECISION  23-10-1992
Shri H.J. Nanavati Advocate for the Petitioner(s)
Versus
Unicn ©f Indian and Ors, Respondent
Shri Akil Kureshi Advocate for the Respondent(s)
CORAM :
The Hon’ble Mr. N.V. Krishnan Vice Chairman.
The Hon’ble Mr. ¢, gnatt Member (J)

b/,
1. Whether Reporters of local papers may be allowed to see the Judgement ?

2. To be referred to the Reporter or not 87~

3. Whether their Lordships wish to see the fair copy of the Judgement § >

4. Whether it needs to be circulated to other Benches of the Tribunal ? >~



Shri C.M. Kokani

working gs Postal Assistant

under Post Master at

Amreli Applicant.

Advocate Shri He Je Nanavati

Versus

1e Union of India
Notice to be served through
The Chief Genergl Manager,
Telecom Gujarat Circle
Navrangpura, Ahmedabad.

2% Post Mgster General,
- Gujarat Circle,
Ashram Road,
Ahmedabad.

3. Superintendent of Post,
Amreli Division
Amreli

4, Senior Supdt. of Telegraph
Traffic, Opp. Jubliee Garden
Rajkot

S. Divisional Telegraph Office,

Amreli.
Advocate Shri Akil Kureshi
ORAL Judgement
In
Q.ASt. 389 / 1992,
Date ¢ 23+10-1992,
Per Hon'ble Shri N.V. Xrishnan Vice Chairman.

The applicant has filed this application impunging
the Annexure A-8 order by which the applicant has been repatri-

ated to the Postal Departmente.

We have today c0nsid%ed a similiar application of

Shri S.M. Nagarie in O0.A. St 388/1992 and have ,




after hearing the applicants counsel dismissed the same

at the admission stage. This application is identical

and is at the admission stage there-fore dismissed.

LO/ P
AT o, G .
(R.C. Bhatt) (N.V.Krishnan)

Member (J) Vice Chairman.

*AS .



Shri C.M. Kokani

working gs Postal Assistant

under Post Master at

Amreli Applicant,

Advocate Shri He Je Nanavati
Versus

- Union of Incdia
Notice to be served through
The Chief Generagl Manacger,
Telecom Gujarat Circle
Navrangpura, Ahmedabad.

2, Post Magster General,
Gujarat Circle,
Ashram Road,
Ahmedabad .

1 Superintendent of Post,
Amreli Division
Amreli

4, Senior Supdt. of Telegraph

Traffic, Opp. Jubliee Garden
Rajkot

5. TIivisional Ielegraph Office,

Am.relio
Advocate Shri Akil Kuareshi
OEAL Judgement
In
QeAWSE 389 / 1992,
Rate : 23-10-1992,
Per Hon'ble Shri N.V. Krishnan Vice Chairmane

I"ve applicant has filed thhis application impunging
he Annexure A-8 order by which the applicant has been repatri-

ated to the Postal Department.

We nave today considred a similiar application of

Shri S.M. Nagaria in O0.A. St 388/1992 and have




after hearing the applicants counsel dismissed the same
at the admissior stage. This application is icentical

ang is at the admission stage there-fore dismissec.

(R«sCe Bhatt) ; (NeVeKrishnan)

- Member (J) Vice Chairman.



